NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

'P/TCP/CSP/CSA/TCSP/TCSA/NO. _2.82_ /(MAH)/20 |*

Present: SHRI B.S.V. PRAKASH KUMAR

CORAM:
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

\TTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
"HE NATIONAL COMPANY LAW TRIBUNAL ON 19.04.2017

{AME OF THE PARTIES: M/s. QuoadstUion Capthal Put. LHd.

SECTION OF THE COMPANIES ACT: OF THE
~ompanies Act 1956/2013/1 & BP Code 2016.

5. No. NAME DESIGNATION SIGNATURE

Rayesh Sk 4l ééz;jﬁzeﬁh

Arce]  Churauida

Common Order
TCSP 281/230-232/NCLT/MB//MAH/2017
TCSP 282/230-232/NCLT/MB//MAH/2017

Company Petitions are allowed.

o \ o
Sd/- ' Sd/-
V. NALLASENAPATHY B.S.V. PRAKASH KGMAR

Member (Technical) Member (Judicial)



